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Central Information Commission
2 e, faw ‘g’ / 2nd Floor, ‘B’ Wing
s wifwr 9a9 / August Kranti Bhavan
Hiersh B @t/ Bhikaji Cama Place
75 el - 110066 / New Delhi— 110066

F.No.2/3/2015/Admn/CIC Dated: March 30, 2015.

OFFICE ORDER

In  continuation to this office order number
2/3/2010/Admn/CIC (VolII) dated August 29, 2014, the
contractual appointiment of Shri J.C. Manchanda as PA (Task
Force Committee) in the Central Information Commission is
terminated with effect from 31st March, 2015 (AN).

2. This issues with the approval of Secretary, Central
Information Commission.
W et

(Sushil Kumar)
Deputy Secretary (Admin)

Copy to:

[—

PAO/CAT, First Floor, AGCR Building, IP Estate, New
Delhi-110002.

2. PSto ICs for information of ICs. '

3. Shri J.C. Manchanda, Consultant (PA) (Task Force
Committee).

4. PS to Secretary/PS to AS.

[9)]

JS(Law)/JS(MoRE))/Registrar(Consultant)

DDO/ Cash Section/Financial Consultant/CR Section/RTI
Cell.

Shri Malik, NIC for uploading on CIC website
Guard file.
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